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SUPREME COURT OF I NDI A
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I.A. No. 3in
G vil Appeal No.4409/2000@@
(66600000666 0000066606000006;
CHANDRI KA SI NGH (DEAD) BY LRS. &ANR Appel I ant (s)
VERSUS
SARJUG SI NGH & ANR Respondent (s)

( for early hearing and Ofice Report )

Date : 15/10/2001 This Petition was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE DORAI SWAMY RAJU

HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Appellant (s) M. E R Kumar, Adv.

M. P.H Parekh, Adv.
Ms. Shakun Sharnmm, Adv.

For Respondent (s)
M. S.B. Upadhyay, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
No orders.
. SP1

(Kanchan Jai n) (Prem Prakash)
AR- cum PS Court Master



